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been launched; and in respect 'of Dopart­
ment of Telecom. also the family peDlioD 
calCI art cleared owpeditioolly. except 
wbere tbere aro disputes or wbete mattors 
are pendin. ia courts, etc. Recently 
• Pension Adalatl ~ have boon cOQvent-d for 
tbe speedy seulemont of .ucb cases. 

LlnklDI of Pithoralarb Dltriet thfOU III 
Eartb Satellite Communi catlo. Senlce 

2130. SHRI HARISH RAWAT : Will 
tbe Minister of COMMUNICATIONS be 
pJeucd to state : 

(a> whetber there bas beeo a looa 
atandin, demand for Jinkioa Pilbora. 
larh district, Uttar Pradesh t broulb 
Earth Satellite Communication Service; 

(b) if so, wherher it is proposed to set 
up an Earth Satellite Communication 
Centre in this di~trict durioa tbe current 
Five Year Plan; 

(c) If so, by what time; and 

(d) jf not, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (8) 

Yet, Sir. 

(b) No. Sir. 

(c) Docs not arise to answer in view 
to answer at (b). 

(d) Pithoragarh DIstrict is beiDI 
connected to Baretlly Trunk Automatic 
Excbange tbrouab an ultra biab frequency 
Iystem durtnl 1987-88. 

Maiti-Accesl rural radio .yslem ID AI .. or. 
aDel Pitboraprb District. iD V. P. 

2131. SHRI HARISH RAW AT: Wul 
tb. Minister of COMMUNICATIONS b. 
p eased to Ita te : 

(a) wbetber Government propose to 
introduce Multi-Access Rural Radio S), •• 

tem at Almora aDd Pitbor ... rb districts 
or Uttar Pradelb : 

(b) if 10, tbe details tbereof ; aDd 

(c) tbe reasons for delay in implemeat­
jill it ? 

THE MINISTER. OF STATE IN TH. 
MINISTRY OF COMMUNICATIONS 
(SHal SONTOSH MOHAN DEV: \ (a) 
V •• , Sir. 't 

-. 
(b) Tbe proposal. for iDtroductioD of 

M ulti .. Accesl Rural Radio System (MARR) 
in Almora and Pilboralarh district. ar. 
under consideration .. The Dumber or LODI 
Diltaace Pubhc TelepboDcs (LDPT.) 
propo.ed to be provided a,aiDlt tb ... 
Icbemet are liveD below :-

SI. No. 

2. 

Name of the 
Base ~tation 

Almor. 

Pitboralarb 

Number of 
LDPTI propo­
.ed 

12 

J4 

(c) Tbe required equipment is not 
avanable from indi.onous IOUrce. 10 
sufficient quantity. 

Letter of lat.at for .. U;., .p ...... rl I. 
Pltboraprb (UP). 

2132. SHRI HARISH AAWAT : Will 
tb. Minister of INDUSTRY be ploued to 
Itate : 

(a> whether a Jetter of iDtrDI bal boon 
issued recently for eatablilbilll aD iDdus" 
trial uDit in Pitboralarh diltrict or Uttar 
Pradesh ; and 

(b) if 10. tbo detail. 01 tbe uDit to be 
let up and tbe pro,r ••• made so far 7 

THE MINISTER OF ST A TB IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMBNT IN THB MINISTRY 
OF INDUSTR.Y (SHRI M. AR.UNACHA­
LAM>: <a> and (b) UDder tbe provi.lon. 




